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 title:  Need  to  reconsider  the  introduction  of  National  Medical  Commission.

 SHRIMATI  RAKSHATAI  KHADSE  (RAVER):  Government  has  appointed  a  special  panel  to  overhaul  the  reforms  of  Medical  Sector  and  made  a  new
 draft  to  bring  a  nominated  National  Medical  Commission  (NMC)  to  revamp  Medical  Council  of  India  (MCI)  in  order  to  bring  in  more  Doctors,
 Professionals  in  the  medical  field.  As  MCI  is  an  elected  body,  well  known  medical  practitioners  in  the  country  can  vote  in  electing  the  body  of  MCI

 apart  from  few  nominated  Members  but  from  Medical  profession  only,  while  NMC  may  nominate  any  persons/professional  on  the  NMC  board.
 Bringing  nona€”medicos  into  NMC  is  an  attempt  at  denying  doctors  the  privilege  of  self-regulation  in  contrast  with  some  professional  bodies  working
 in  the  Country  like  Bar  Council  of  India  and  Institute  of  Chartered  Accountants  of  India.  Hence,  through  this  august  House,  I  request  the  Minister  to
 reconsider  the  induction  of  NMC  and  scrapping  of  MCI.


